an=

Title: Discussion regarding situation arising out of recent terror attacks at Pathankot Airbase (Discussion Concluded).

HON. SPEAKER: Now we will take up discussion under Rule 193. Shri Kalikesh N. Singh deo ji.
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That is why the incident of terrorists attack on Pathankot is so important. It is not just a mere terrorist attack. It has a larger ramification.

Madam Speaker, let me state the unequivocal support of my political party and myself, as an individual, to the Government for their fight against
terror. It does not matter which Government holds the seat. We must, in this House, rise as one to combat the battle against terror, especially, that
of externally sponsored terror. While we mourn the death of the people who died in the attack including the Lieutenant from the NSG, we must also
question the reason why they have died. Nowhere in the world, in terrorist attacks, do we have so much collateral damages from security forces as
we have seen in India. It is not new to the Pathankot incident. We saw the damages in 2008, when the Taj incident took place. We have seen it
again in Pathankot.

Have we learnt our lessons from past incidents? That is what we have to ask ourselves. Did we have enough warning on these incidents? Did we act
correctly? Did we act as per an established protocol to address counter-terrorism issues or do we act on the whims and fancies of the Government
in power? Was the decision making centralised? Was it fairly democratic giving one command and control rather than what is being reported in the
papers — confusion among the forces on who rides the operation? This is what we must tend to ask ourselves.

The one good decision the Government made and we must congratulate them for that is to ensure that all the critical assets — all the Mig-21, all the
attack helicopters — were removed once the information was confirmed that a terrorist attack was going to take place. But, I do not know who to
thank. I am not clear whether the decision to do that was taken by the Defence Minister as it should have been or whether the decision to remove
those attack helicopters was taken by the Home Minister or the NSA. There is confusion in this entire incident as to who took the decision, who
masterminded the operation and who does the credit or the blame finally restate.

There are conflicting reports in newspapers on this. The NSG was called in. That was the first and the most critical decision. The NSG, an urban
assault or a Counter-terrorism Unit, is used for hostage crisis. The NSG was called in to battle against four to six terrorists. We did not know how
many terrorists there were until yesterday when somehow after three months the Government has come to the conclusion that there were six
terrorists. Was the NSG the correct choice? This is the first question that we need to ask the Government. When there are 50,000 armed forces
stationed in Pathankot, who have experience of fighting with terrorism in Kashmir, was the NSG the correct choice? What were the reasons for
calling the NSG? Does the Army Chief and the Air Force Chief not have the faith in their own cadres to have battle such an encounter? What
happened by the NSG being called in? I call it a critical mistake with authority? What should have been a large force operation defending the
perimeter of the Air Force base got converted into a small force operation....(Interruptions)

SHRI BHARTRUHARI MAHTAB (CUTTACK): Madam, there is another meeting going on. That shows the seriousness.
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SHRI KALIKESH N. SINGH DEO : Madam, this issue reflects the gravest of security threats to our nation. I would urge the hon. Members of the
entire House to be patient, to support this issue by listening to it, by speaking on it and supporting the Government in their fight against terrorism.

Madam, as I was saying, by the NSG being called in, a large force operation which should have guarded the perimeter of the Air Force base got
converted into a small force operation. The NSG, because they are a few in number, a mere 150 or 200 had to wait for the terrorists to attack. It
took them 48 hours to locate the terrorists and have the encounter. Whereas in Paris when the terrorists attack happened, it took two hours for
them to find the terrorists, to kill them and finish the encounter. Here the encounter went on for more than a day. At a time when the Home Minister
himself, on January 2nd, tweeted, "I congratulate our Armed Forces and the other Security Forces on successfully neutralizing all the five terrorists in

'Pathankot operation'.” This tweet was later on retracted. The Defence Minister himself tweeted on January 2" at 9 p.m. "I compliment the security
forces for swift and effective response. I salute the brave martyrs for making the ultimate sacrifice while protecting our motherland.”

Madam, the following night at 12.30 p.m. one, two or three more terrorists were detected. In a situation like this in 2001, the GoM had published a
Report saying a Crisis Management Group could be formed. The Orders for addressing such a crisis was to come from the Crisis Management Group.

My first question to the hon. Home Minister is this. Was a meeting of the Crisis Management Group convened to address this issue? The Crisis
Management Group itself not only coordinates between different security agencies and intelligence agencies but also monitors the message going
out to the Press, the statements by the Ministers. If the meeting of that Group had been convened, then conflicting statements would not have gone
out from the Government.

Madam, again this is not a political issue. It is a matter of establishing protocols; it is a matter of establishing procedure so we, in the future, can
fight against terror.

Madam, did the Government have enough warning? On 315t of December at 8 o' clock, the taxi driver, Ikagar Singh was killed. At 3 o' clock in the



morning, the Police Superintendent, Salwinder Singh was kidnapped. The night earlier, he called the Punjab Police and confirmed to them that four to
five members dressed in Army fatigues having assault rifles have kidnapped me and I have got free. I understand from Punjab sources, from the
Punjab Police and from newspaper reports that the Punjab Police was trying to get in touch with the Home Ministry, was trying to get in touch with
NSG but it could not get through. The Offices were shut; the mobiles were shut. Do we not in the country like ours have a system where we can
actually communicate with the security forces and intelligence agencies or do we have to wait for 9.30 a.m. or 10 a.m. in the morning for the
Officers to come before we communicate to them?

Madam, this is not new. Even when the Indian Airlines plane was taken hostage in 1999 the Crisis Management Group had met. They tried calling
Amritsar at that time to stop the plane; they tried calling various Airport authorities; their numbers had changed then and they could not get
through.

Is this the level of preparedness that we have as a nation? I am not blaming one Party or the other. What I am trying to point out, Madam, is
the need to address this issue.

Madam, we had more than 48 hours of Intelligence warning. At nine in the morning on January 1%t, the IB had got confirmation about the
kidnapping of the SP and the killing of the taxi driver. We did not think it necessary to try and warn the Defence establishments, the two major
Government targets in Pathankot that such a threat was emanating in that Region. It was only at Lunch time when they found the recorded
messages of the SP's phone, which was being used by the terrorist and when the terrorist himself said: "I am at the base. I am going in for a suicide
attack, and the mother of the terrorist asked: "qaror =mon xmen acd?" These are recorded conversations, Madam. It is only when the terrorist himself
says: "I am at the base, I am going to attack”, that the intelligence agencies wake up and say that the attack is imminent.

Madam, the capabilities of our intelligence agencies are not for collecting information from newspaper reports or from websites as has been proved
in the past. Their capacity is judged by synthesising that information into collectible, actionable intelligence, which can be acted upon.

Madam, 3.30 pm on Ist January was when the NSA called the meeting with the Joint Chief. The decision to send the NSG was taken at 4.30. The
NSG arrived at 8.30 in the evening. But was the NSA aware or was the Home Ministry aware that the NSG does not have long range night vision
equipment? They are unable to effectively deal with encounters at night because they do not have the equipment. Crores of rupees have been given
but not spent. Seventy-two items are still missing from the NSG's requirement, which were listed after 2008.

Madam, do we still keep waiting for the Governments to change in order to fulfil their requirement? Are we serious about our fight against terror?
The IB has 20,000 personnel, 5,000 of which are in the field. That means, some are kept for analysis. A majority of them are drivers, clerks, peons
etc. The RAW has 9,000 operators. In the US itself, there are 500,000 intelligence operators, which have the highest security clearance. Are we
prepared to fight against terror? Are we serious about our fight against terror? That is a question, we must ask ourselves. Unless we equip our
Forces, unless we equip our intelligence agencies in order to try and do their job properly, we will always fail. I say, fail, Madam for a certain reason.
A terrorist attack is judged on three or four basic points. By them, achieving their objective or not. By us, being able to stop them in a timely
manner. By ensuring that we have not collateral damage.

Madam, again, I ask, did we need to lose the seven people? The lieutenant from the NSG who died, died by the rigged bomb on the dead body of a
terrorist. He died and four other people were injured. The Army faces this routinely in Kashmir. If the Army had been deployed, if the combing had
started, if the parameters had been guarded, the situation would have been different. The Army is used to these mechanisations of terrorists. They
are used to the fact that these kinds of tricks are involved.

Madam, the NSG, even though it was being headed by an Army in operation, ultimately lies under the police. They are not for counter terrorism.
They are for urban assault and hostage situation as has been reported in the papers in the form of a statement made by the NSG commander
himself.

Madam, there is a confusion about the manner in which decisions were being taken. I would like a categorical answer from the Home Minister that in
this particular encounter or for that matter, in encounters in the future, who is the person we must turn to, for accountability? Who is the person we
must turn to for decision-making? Is there an established protocol under which these decisions are taken? Or;, is it left again to the Government in
power to decide? I know in the past also, the NSA had usurped the decision-making power; and it may be a well thought out decision of the
Government to do so. But then, he must tell us that in the fight against terrorism, in counter-insurgency matters and in hostage situation, it is not
the Home Ministry, it is not the Defence Ministry but it is the NSA, which is responsible. Even though, tomorrow, a General of the Army may be
kidnapped.Can the Defence Ministry wash its hands off at that time?

Madam, this particular incident brings to light many deficiencies in our system. 50 kilograms of ammunition and 30
kilograms of grenade were taken in the SP's car for 30 kilometres from the point they took the car into the perimeter of the base.
Nobody saw it. Nobody, the Punjab police and other security agencies, saw it. Madam, the Defence Service Corps used to guard
the airbase for 24 hours. They also could not detect the terrorists moving around and they moved around from four points —
from point one to point two to point three to point four. For 24 hours, no defence establishment saw it. What were they doing?

Madam, the NIA went to investigate it.
HON. SPEAKER: Try to conclude.

SHRI KALIKESH N. SINGH DEO : I understand and I appreciate it. I am going to finish fairly quickly. Please give me a few
minutes.

Madam, the NIA went to investigate it. As I was telling you earlier, we had no idea how many terrorists they were. It has
just been informed to us in today's newspaper that six terrorists existed. What was the SP doing at 0230 hours in the morning?



He was driving in a car with his cook and his friend. He was in his official car. We know that he is a diamond jeweler in Punjab. It
was so reported. We know in Punjab the nexus of narcotics smuggling and arms smuggling. It is repeatedly being used by our
neighbours. They go on infiltrating our borders. Why cannot we put a stop to that? The Army controls 20 kilometres of the
border. The BSF controls 34 kilometres. They have been asking you for more troops. But troops have not been given.

As per the police investigation, he has been left after that. I do not know the facts. I cannot comment on it. But I would
highly suspect that there is nexus somewhere. We have a mole. These attacks could not have been planned without support
from our side. They knew the layout of our camp. In fact, the NSG did not know the layout of the camp. They had to be apprised
and that left them short-handed. The terrorists knew the layout of the camp.

I am all for friendly relationship with Pakistan. The Prime Minister went in and was there for the birthday celebration of the
Pakistani premier. I support good relationship between India and Pakistan. But they must also be held accountable. Having a
cup of tea with them or having a dinner with them is not the solution. At what cost do these gestures hold? I remember that in
the last Parliament tenure, it was the Leader of the Rajya Sabha, who told me that not talking to Pakistan is also a strategic
decision. If we do talk to Pakistan, we must hold them accountable. We know from the recording that Jaish-e-Mohammed was
involved in coordinating this terrorist attack. Why is it that Masood Azhar is still roaming free in Pakistan? Are we putting
enough pressure on Pakistan to arrest him and not just give slips and bits and make us happy?

Lastly, I would like to say through you, in this entire incident, our country has suffered. We keep laying political blame-game on
each other. Even though we have tried with our limited resources to shore up our anti-counter terrorism systems, we continue to
be one step behind the terrorists.

Madam, it is time this entire House wakes up to reality. It is time we, as a Government, put our resources and fight against
terror. We shore up our intelligence agencies because we know there is a huge deficiency there. We ensure that a strict protocol
is maintained, a procedure is defined and announced which is enacted in the US but it remains just a procedure here in India
whereby we can actually ascertain and deal with such terrorist encounters.

Madam, with that, I would like to thank you for allowing me to raise this Discussion under Rule 193. Thank you very much.
HON. SPEAKER: The House stands adjourned to meet again at 2.15 p.m.
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The Lok Sabha then adjourned till Fifteen Minutes

past Fourteen of the Clock.

14.18 hours
The Lok Sabha re-assembled at Eighteen Minutes past
Fourteen of the Clock.

(Shri Anandrao Adsul in the Chair)

DISCUSSION UNDER RULE 193

Situation arising out of recent terror attacks at Pathankot Airbase...Contd

THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION AND MINISTER OF PARLIAMENTARY
AFFAIRS (SHRI M. VENKAIAH NAIDU): Hon. Chairman, Sir, the time allotted to the Short Duration Discussion is two hours. We have to adhere to
the time schedule because there are other important issues and Bills also. I request the Chair to see that equitable justice is done to all on both
sides of the House.

HON. CHAIRPERSON: I will do that. Thank you.
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KT & 5 521 f3¥aarel 1 dad aga HUR acll Sl ... (Saurer)

it e 3 6 Rrawae, 1965 ! ar dt awwr Arsd of, S1a Wb B TS &l 3R 21, dl 46 @al o b @6 g ik fi¥an 6 asi o 8, a8 v uskeit & gy uselt 3
st ardl &, W asi ariddre & faenw &, a4 asiE o & weare & Baeme & siféro sx dpll @t sa1 it disi 3 Uz 35w e agel @i smavasan 2, asor &t
AFIYEGAI & 312 STd A S91 Yollse oldl B9, 7d b HId off 1 591 ordl @3 I &) sl wiekmie o Jorn! dorse f&en emy ad 1965 o asE & are aen zan, f5s a8 A
urfes¥ret a1, ad 1971 &t asE 3 axal 5w a9 A 33D &2, 718 s amE &

@i 1971 3 S@ aeenger @ol arn iR apencer &I disl & ac ad 1980 & ae 3 521 S9r 3 v jiad ar ad a1 &) yiad ar 3 sardt Reftr a=n &, samrdt Rigeee @@ &,
&I U WS R &7 3t am switse 6 14,880 fipeiviies @1 aoimer g o1 @1 arse &, 92 forel @ ag @it wean 8, 17 3¢ @l @iA @ 8) Sl ARl T oisd & a6
5,422 feoeinfies 3| a5 12 el @t i @t & Yforer cecdt @Y, 37 A 1197 sy urd amscls &) a6 S91 @l Aldol @l Aard & & sdell as1 s as? &, el ast Bk
arss € 3l scrol ast AEds &) 3 s3I a8 @i wadl §, 513 d1soll 8, dalfSar o 3t uar 3 o 3R R et o smer archt 8, ISt o siot arclt & 3tz w18l sis#HIol Broas
& ot diae 3w wiefmdie 8, & Aot Ricemwd 261 & [ aisaet @ P @) ...(®rmme) 7 uskisle U2 & a1 361 & 3§ @6 261 § &5 uoeble 3 TI-tR1 R 3, UsHIbe
=il gan? .. (el ) usTene 3 Sit g3, Aeel 3t 3w o urd &) ... (@rmeel) userpble 3 S g3, Aletet o teol ot 3uwT ui & ..(emeT)

aaft uosteraste &} weon a2l M, uoersle & aeon saftm At [ St dide 2, as @ @1 ur wen gan &) F uRerw vorcn wAd B gy Aar B e Bifeest srm e
Ricllordl uas Yo gia2 &, Srat draret iz aivender @i d@id: §)...(cuaumer) ag gl i &) Ao war @b ywfern 3 ag a=ii & swen?. . (caeor) wsfla waa G, M dad 3 as
aell & srn?,,.(@Kienel) YoTorsic A serar 2R uz aal w8, (@aerel) 30U AR A U el Ak &, 30U v Uiferft ool @t gt asser e ordl? difersft aem 37
anft aivenor B er Az o @St o wiidle Arger w2 frn, Afdver amu dfdy B WRier did A w2 33 F) amu 3g-a AT Aller dY A dids B Bior a2 ... (ccaror) sma
500 dftez w5 a2 dide & BRier w2 & 500 fier A dra 3 Sit siia §, gs siia [ogzame @1 § PR g6l AKciwadt arm? ot €13, adl siel usTorle B 2 I §) e
fg w6t A3 gu &, ag aedi Ry uorermle $) Brauerer aen 37 21 o1 @1 off dearar gan & 3l 321 dealy 3 g deant gan 8, 3ad a3 wad gu & addef s A s Ao
& v die @ &Y rofifey B wrevr sa o1 @i dearr & srm {301 sH ant A ager vafl @ §)... (o) Aftvol, & ws a1 § [ as dearn anféfdfdre 2)...(camer) aa
araet artett w2 oft srearet 2)...(caumer) ag 4 g dd 23 2)...( @)

off arclafy arsama @ 3 Rib Grfdresiar g sft @) Aferer waem arsen g B <t dor Msarllor srfasz dlomorr uférer ¥oer w2 gan an, a5 3as UoTeIBle BRRAA A USS GaIT &1, aw
3 e Aaw ordl AMA? ... (waeer) as sperRyz BRgac 3 g e 32 arg oY 3y ad @ 3R 89, 33 arG awn gan?,..(eaerer)

Frrotofter Fmammufer: Srara oY scf} Sft 39

oft Brfdravtoe g 1 2rvere wft il A waw ekt 3 .. (caaerer)

Ftofofter ANTARY & 31U 36l HIWUT Y21 W53

offereht Fsfter Fstor (Fgdier) & amuot raas féren @n oidl féren 2, ¥s Aoor @ aarzy ... (o)

off Brfdrtat g& @ g o feram amsft Sft, ama gorty giey Bt &) amu ameft St &, I ot JwHIer @vren g ofierclt Fofler Forer oft aem amu qu wek?.. (eeraurer) amu Y g el
&, 3 oY goren) aterol S (wrawmer)

i a8 ws a1 & @ 513 anht Rrarelor 3t snaren g3 Brueltor 3t Afrs &t ey &1 srll s arson & e @ @i 3, oturer & mer aen didz 3, wftbrarer & e awr d@fds 3,
@t & wrer aen dids &, afetol & e qen did 3, satol A did @t Al o @ & ordl e &) sl sdie, s dids o @ el gan &) ot didy o ordl gan & o Braneftor
3 A3 Avalas, St st @1 dis 3, seron Bfvasee d@ids 2, saen Risesee Syor 3 R 3313 31 &3 aen evvon & 3y awn ordl asvon 3, 333 A aen a5x uridt 3 A efiSi anuds
arer 3 oidl &) ol AU el ATSHAT Dol At & a1 Aarsiar ordl wren isar &, wfdsarm of Bl sl afteam @1 st A Rrn &, o uew sifayuiss @tz &,
308 & & urdie ar ordf ¢ uridl, gform semrar wwer & urell ar Jmer ordf & el W Rk wacayut &) sra cres A Ay Bt ordl A S o AW MDY ATl Bl DY KIST DI
uam 3 2y sPadc ont AR &, didy ofyerst 3 st eler 250 &, A vowa 3 38 3 &, Jsrzenel A 3 38 &, donet 3 38 3% B = oifel-$3e 3 25 2} B, Fo1 el B FU2 v adwer
o wrst avxenn & o A ciler siraer oot e o & A e ol & &) arret A @ @ & b veewied & aer Jort Brel gu & en ordl Bl ge & anuel el @ aasdlz 3 war o
FoIh UI g1 T Y1 Rizear e a=ir 3uas) dai O eltepet el o &, dai & yfera wiorer & eiler 21, 3ealol [ an asl & b welorer & it ellor & 3odiol f&en?

g warel & seeflore sBE)el, &0 Bt ses A and & aal B TAepd o s 6 &), dener B A, seErs B A, gl aod o &) aa v mw offelst A amol are @l A
feiferer &, ferearet 31 amol @t ellsil A Rifera &) ures sifguiss woaflz A St cfier condaR ana 8, 3abl Ao a1 ol 3, 3a3 Rifera &) gzier, ot enel 3¢ &I goEhe 3, 395
fere feiferer ... (cwaemer)

v PRPET ey wadt @oft) wrBer ey wid O ag au aiiw Biferret aom s sifw fifercet @ 321 aop ansanft St 3s @z 23 A ag Fad 2001 61 3 R s sifw
fiféree? @oln) 3201 v ast arcal [é dly 32191 il efter &, 3oglol AR Aa Wt @orrs - vw, Sit.2fl. e Wwaa B oigea A it 32 awv acwicter I & 8s A, vw, ol.wal,
diga1 a1ad Sit Blar Adzedt A, apft 2izier 3 sy el B axmelz &) v A siisdlel Aea B oldca i et aofl ot acmrcflor et Adzedt A il didl =ifep s Ris wEa 4,
Sit arretetier rofla sl St & a2 ared glea & e Rt fiforees 28 A ar 2@ @irdt aoft afiz ayu ifw faferaest 3 amsarft Sft & drgea I @it aofl; 32131 v wRBE fiwy
@t B v DAt AgEIRET Asa B diea 3 doft #ffy At IR A Baris 3 @y ot 3o cell o drerer Rraaf¥d B R, awlifts amer oft gt Brer Brawfidt deof @ awon 3
8, ot disil 3 Jrern o1l o 23 8, ag M3Is deal B alged I ¢S s of wenrS &l wdl g Ry Rrees aet a1 &) arz-arz s azs &l acen aidl 3, ar-an Asi adqi 2idi g,
o1 el Uiferfeasel targe Fep? @ed & 3iie el S &) 31 A2epz A ywoll & v aen aqu aifw fiforzest &1 & Resdsemer, st arer siisdlcl Jad, vl Ris e, Fadien
JMEd A Uel.Ual, digl A1ad b &, 3A sauctliic avor 3 Iwr o awn uenddt 8 awn us Siedt swcttiie 2t amslt? apr seudldie &t onusht ot Heea sgaas 9 wg ot = &,
Fe¢ @1 aremr ATz 3z 2w wr aiftkerR, Ao e, s sefersia, sega whanfEaterr I fre as AR erst 513 o wiele el ar 32t s wsEl @ sy el s
a5 ISP AT IDBIEDT S Wiofol e FAf¥ee wadifdd, srazrense vadifedt @t g w2 uresf) Jeor 3t weansic Hfdore aardt amer Rragfydt B ot w2 vw a3 winfEorerr
5t atier acr 2 8, cenar bt #fider deft = ordl?

soal gleal & el ST fao6, SRY 812

off seferaifer amerara Riftrm (=rom) & 2mmufr adicer, 1 Rz uz o amer aaf @2 28 &, o161 Y21 39T Bas W ale ATCT T SI%T JToll 26T &, U6l G213l (W Uolkimlc 5
WRAA & v 3crel arRdfiwdr 3cuoal 81 26 ety Sial sndwardt g 33 3 @1 Adensr wen aisd 4| ar-arR wal sl & [ Bigeft i a9 swel Sl @ ger Awd &
ciftvor Pt @ ordl| st a2 RASer ofifer df oft g1 st Sl @t gor et & ciftvor smol USIRRR O ordl; safere smea s witsarer &t aat & ancht & ot aner-urr &



a1 gifeporell 2y 2 &) Sloll Soif & dia eyl 2der 2son Gor &1 &l o1dl Aftver aidivn efdrn &1 grfer d e aga Ascayl 3 s e, yoifer arsa 8, g, [&a arsd 3)
&1 aral & [ amuhl el 3 snu fawet ot 81, TwA®m2 Siai So1 &I v 3l srxisar B ana &, Gor bt Fen B axt 8y

& aoren & 15 sndeare & 318 a2 Aswoifere oiavr oidf glen anfaw, sl & 72 12 Bacl 337 Agal I ordl, Afper 125 s Seran e ¥a3 # 37 aldware b g geie
35 A awelt amarer Io1e; Aftsar saRT vw Brder fRuer & wu 3 g sft @ 8 fp s weelt aiiz @t 3 sie, o arer aiiz afq 9 siae, s ofifer sl sier 3 s 2,
a8 gl 2ol Bl gifdca ordl, @is fuer w1 et oft 2xar 3 amor sferer amE 8, S oft smrerar B e ané si wiveaer P oftd Siqea & aer @@t &t Y Sor B @ fren?
sIrerar & gd gemepid} amal & e adly sw & A wrfer @ gg @ orn aderer el el @ aan fen ves ondl # fiasa @eel am sl g usIoImIe @1 ARt
@ell US| ...(caume) dea st grr 2t ot 6t ard &t o). (emurer) 3 bl ard et 281 en A3 ard aft For cfifSre; anuest 20 frere dieror @1 g1 AT fren, s@ alist
a1 &t off Rrcron anféw) 3pPR S &l ot @t f[eare 3 ©i6), w6l el A 46 gu &2 urd] @1 i frar 3 ol Al Yurewidl & Bier it arscicser Siaa 8B A anpgd
uf¥uma 30 A &) 3PR cuzardl axdl a1, 3P snuel et B, et 3AWmT FINMBRIG 91 T Yool Us 261 &) arafdsd 21s & i fder oftfer sraencne ordl a1 s,
ol sfifer has to be strategic. It has to be consultative, it has to be process-oriented and it has to be result-oriented.

e 3t usTerdle 3 @@l gan? X oIS wlerbel of B A8 ISR [Py, dardel! &9t 48 @ uscl Brefl aa oft walta demrdt smaes gt ordt &1 o sl s9ten e ardl e g
aesecyy & ARaer Ht adt @ d adie wren aear g Generally, intelligence agencies get the flack. But here is the case when you had pinpointed
intelligence and still you could not make it. Why? Too much time was wasted? How did they infiltrate to where they infiltrated? Why were they
allowed to roam around for 24 hours? sor 2nft ysall @1 3er2 st 2rgor # Jon dom anciavarfe=it o afirnz diqy A yAor e em A AMforr deara sft or war A5 adt
afdramrs gie 3 spsareg2 3t srend, 2015 3 sucrasarferil o 3oft ey 3 yder fvem e bt syaen Ak 3en acr i uférer @ eff) smuest seron et frem Aftvar 321 diey @Y
Y arorget el ofdl aotren’? it 32t 8y A anciasardl g2, anuRft 2woae & oft walt 2l b diz aer 2a1 en, aRiferrT 3 vorgarsll @ drstor ar forofer ferm s vas JFow e
3 siat 20,000 starer 294F solbod] fdisrer A dorrer A, aen gty awfl B sraror avicvarg @1 AN oidl @2 AN ? Ru as 3 s Ao B siarer A, elet Aol, vorfl, arg
Jort 3tz fan e et foft @ ot Sicea G 1S Rederd oidl &t o, wais sl dcYer B O Asrorr an Brofer ordt frar arny Sra aas det agstt aecht wwza iz vorsh B
dta arpen of gf ahe 33 are vomasht @ foriqur fn srem e anuet Jwrsn R and Sff worearsht seren Rder waedar giqp w1 friqur ¥Rl @2 unid? g Iorkb A Ak
Ferw A? stfdverel usTorale 3 21 va1 & 3ty iy fBrofer Rieekt 3 fora o 38 &) o1s sicf} sfty RBiar Bifdrses 3wy B A0y Argel 3 aeli oot a2 33 &, e i doasy aall ardl @ @
23 &7 u wais voereAy B watel 3 a=il 37 $AWT I3 G 91 WY 53 AIBR @I Sont AN froaior xnfirmen Ry 3ud) Budert whor ae wyan? as uselt ar ol gan 3,
e Aigd of asal arafdasd ag & s speauz B ufera aldl a s dffer arciasarfe=ll of saen Ryar en ura & feadt atas A Aassl amalf B Srarer 331 J9r uga s A Afsor
FoIaY el $eToTI A53oll UST St 1es gferat A aratfordoras ot foreiepur st arer 3t o1l form

Sial B erRw sl B gadl 6 aal B on @ &, adl gl mew s dcea 6 sraren wt gof s ot @) end s gener it Sft Y, s aief) Sht &, 2en il S &,
3RSt 32 sremera ot Reifer &) Swarer aneiavarfeRi 31 eftar & 23 & afie guret sicf} Sft aserfeas 3 doasz dlten wdterer b i 3 fede w2 3@ &) g mew sl 9 icfl Sff fRae
a2 & o --

"I congratulate our Armed Forces and other security forces on successfully neutralising all the five terrorists in Pathankot.”

32 33 g frerdl arg o Alkra a1 Rae amer & [ -

"Operation is still on. We do not know how many terrorists there are.”

3ud aig g Rae gern sien ) suet oft speie & RBafr & B ar smdaardt 8, gia siciasardt & ar @: srcasardt &y s ft as adfafde ol @ uren &) sane 2em ddt
uf¥esz e sitar 3 dowe orloalal o1 wwie & 2@ &) 2ilfiea iz e dosic su 6 vas #fifdsr adl axd

arammafer w&iea, 3 it ol o fEifdresier gd Sft @) o1 va1 e Iodiol Whaliuea Weafersn Bt arer $i sl ue war s "Law and order is a State subject.” ol arse
ganis ot 3 a3 garent el & sfis @e wve & 5 "Law and order is a State subject." sardt garfoagl arer sty aen & wasdl &7 ars sity sewarg & dia geerers gfte
&t arer &5t airelt &) aen s we @ E b dona o e gE 37 3pR ag ar & on 3@ E, A s34 Age I smu aover e e gt iU FHUR &) SUe! Uelie A2 ©Y A
gacl & arg 6 wdrs 35 ara Fud w1 e dior e a=n ag st wisiveRa bsefeea 87 ...(wmaumer)

a8 aieqer 3 s aid) (9ft RvYer Rohier) @ wsmufer #alew, @@ srera ot 3 ...(caeor)
SHRI JYOTIRADITYA M. SCINDIA: You can answer when you reply to the debate. ...(Interruptions)

SHRI KIREN RIJIJU: I am not disturbing but just giving a clarification. sit 6.5 @25 »ud ¥ ar¥ 3 oer 3 amn 3, 33 & aciiwTs won aradr §) a6 T2 md2erol
¥ fore ol 3) amtelt Acar widtar ora feft w2c 3 Bt aidt &, ot 33w faer e st @ not for the operation on Pathankot. & =g acrifisdbarot Son araa g

oft seferiReer artrara Bifrm swmufer sdice, @@ a1 3=her & 5 anaerer & ar & ag facr fiom sier & ...(Saeel) 3PR 3T e & dl 291 Imeist 5 18 Rier &) Aot
g a1 Aeler & s ana¥orer car gai 3l anuet foer fsr e amuds awr wed & s "Law and order is a State subject.” w oft siEier & sRm IAW srcTTar IR AHT
sffciet, s1cte1, e aScdee, orurer, shfden afie e & arm @wea &) argen & gar &t ara & sudt &, gl &t ara g siedt &) & daer saen ween are §

"7, stR-3e <t ar aa @,

&G @l fop wiftberr =it oer?”

asmmafer srgteRr, arzafiosarn us & R spr an widsearer &t oftfer & e @y, aY R sener  afiz uf¥vmm war 3 2 ol A Huz g cof & 2@ 2 afie gaT A 531 WwewR &t
arstrotett 3t argafafar et yormr ufdsaeror 6t ofifer & citas 2rem gerra 35 gd sy gerer sicft Sft o awn avar en? Iogior wer en fp "wfderer @t emer stz fARPY' IoEker St
@al e, 3A 3 Wi DI g~

"5 féog anrdaarg smde, A glorn a5 oradl u2 urlkpadrel @i eiwil-forerel fire sidem,"



Joalor 26/ 11 apad & acen & arg cfifdsor dorer 3 it war e, 33 F ©le @2 @1 § 5 --

"iftpFIier @t &l 324t B snur & Srara Son wiféw) s o/ e raen do el difde) el a& @ T S HRd AR Sl b 2@ &) uwikl wor ar
@2 acll SR iy amu it SRt &) 3l wiidssarer sualyy witsrarer et smar 3 2918Y, 331 32t &t srmar 3 sweTsmal”

saAfere o/ 3 9181 U2 do oR), da sidmale @l Aol ¢, 3mu dl udi-sidl 3 cer R MUl wa A DA A dl JAsT A AR [ ool ara @wsell s sl &, clfdver
WO Gololl agd APl 3| ...(@mmumer) ai 2013 31 o gt #idt doeisar Bis Sft of witbrmer & el 9o aal w2l & oifder &I, da am el of oo @Rl
fepem e

3 ot yfRrust @Y Ic Dol A &, Jodlel Dal o ...(waurer) o iz Qs sitfer fior oy et sft, vas A der e, gaer dior dm,...(Reuer) Juar ¥z it
of dletr a2 @ 327 @ie oo asar g -

"Mr. Prime Minister, no dialogue over dead bodies. Please cancel your meeting with Nawaz Sharif. "

STa GaIls S Sraredl of Sifel @l aferarer fsen e, Sreradt 2013 3 aver -

"The incident that has happened, we should take revenge. If we do not get Hemraj's head we should take ten of theirs."

Jigel 9 doass oren yffruer B Fu 3 war @By s aa wissamer et Ast B andasadl e wea ol @ e, g9 3o e w1 aral ol w3, Afser anst st arerofier
gerroraicft Rl usisr ¥ Rom wfdszamer snd 2, aa AR sic) wacdl 3- "That is like a Statesman, ustaft 31 d3 & Bt dlar arfde) s s g-cof ordl & o aen 3? a1s aicf)
arstarter Big Sft o adte s @ aiftsatmer wiféreft & aiy 3 aga oo war en Ry wifdsscmer el aga das ofts wider wewn & 8 soaier seedie dt off -

"Pursuing spineless diplomacy at this juncture will present India as a soft State which could be pushed around by any big or small
country.

3@ adt el Istoner Rig sy o sidfl 3, & Jora1 AFaTel wIM §, Uohimle B $ilSe B ae witssansr B @y A wrlad B Hdda A wad & - ufdssame skelie of
atrazer e 2 @5 gardt wsrtardt @03, 3 werern & e3 Sxron aifde, 33t yeften awoft aifde

14.57 hours (Shri K.H. Muniyappa in the Chair)

30Y o7, PR G QKT I A of aral of, 3 KT 3 A arg arar aig) arfdoar & s Rod &) e A aur Baftr sruoer 5§ &) aen spad sad B aees mEs o gwst srn &7
iz 2014 di erasdt @ sweer & o ety aen witssarer I oenall ol gi¥er A5 ner et woll de B 37 awn awiasarg I walt s 3? e 1 el 9, 22 adler 3 Mot
serrest 3 930 =ftor wrER amdgo gu 3| andeard geend dora iz swa-mealz 3 adl &, i raz Bl ant &), sReRIGR & @it &, wgan B awT 8, gourwle B arT )
53 Aady aiasle 13 waadl, 2015 @ aerefler yerewicf) A1) oft of orarar orftw Sft &5 mer Audy e wdl ordl 3 At 2015 @) fARer Afwa srr eive Sft set Fr@er B At
art ot P e sTemsars aet o1 aur -eof, awn ufdacfer wiftzarer 3 amen? awn eowr uf¥addor smren? aen Jodlel 26/11 & el @ Redicr oen? 9IRS B1F ERWEI arT
&% 81, pur ©Ib A AGo! D AW DAV [ 21E Y-eol sy el of el ern?

& wes sl Iarssur Sonn arear & 11 grend, 2015 @t aerefler gerewicf Mt Sf, gerowicfl odle 3 w1, w0 3 B &) 3ud ag sy R afRdl o uia Rl @1 sur
foreoter e 1wt swap;woafls wr siget ordf em, eci ordl emy 17 gend, 2015 3 spgraye &t aeen & ag spra 2015 &t vz a 28 foen srm; sardt Rigor sicft Juan
et of ¥ sl - wfdsedamer A ara del ) sicioare uz an &efl, el uz @ ol el aen wew E 5 az #dler arg 6 ez, 2015 @t s & voreee wifdsIer &
woreate & e Siotsan Sft & amer doren 3 Brert & afie woalts uz ar Axclt &) ag 2l Fafer & @5 wiidssarer a1 w¥on &5 s wa a w91, wfdssarer aw w¥n @5 & v
ARl U2 ARt @39)) 3PR g6l (e [fen & 5 wveafly w2 awt widl Al o W52 anuol wedlls we aal @@l 617 @1s Meuenu @sar snee w2 3 India must negotiate from a
position of strength. st f&er 2w 3 &nie 5200 AW 3, st dien ufde 8, ISt AT goic & Al 216 ATDR Sofl DIl q=il &7 AE Yrel AT 9t i Srore I ARG F
GBI 2411 dicf} Aoila ufym? Sft & uowrle B &l & a6 sl -

"The nation has run out of its capacity to tolerate such acts of terror and as a Defence Minister I have run out of it too. So, we will do
something about it. You will see. The pain my country and I have borne must be returned to the attackers. *

15.00 hours
Mr. Defence Minister, I want to ask you very respectfully what is it that you intend to do. What do you mean by, "You will see'?

P12 3T S9f 5 2811 dicfl VA smufduaa aemer &9t Y aen =18 amudh wiftseamer 6t ofifer el? PR @6 smudht witveder &t ofiftr Sl a1 521 2Ager @1 au Fue w2 iy
areIfiedr @8 & b [Rder oftfer smaencsr ordf 81 2reoeft; Foreign policy has to be very clearly articulated. It has to be consultative. It has to be strategic and
it has to be process-driven.

foer u1g 2 s wivpn uidt anfer & ara & Jl aafies use 9 anuwt e Sef dftser Sor &, I f&a, et et A Sl @ graiferd aliv 3ors et &5 e Aarsian
@wal B fere wE widt woft ot Aoz ol 2ol fuar ag & R snuelt 2ider & fRosrn & fore sma ot sree @3 a@iifds snudt Rwerar & ez w2 eas gl SRBE o 2
et frweren A5 amenz v gy srarell B et 3 Rrue gu awer amet o amg

arafiad 4 & v smea ik wiftseamer ¥ da 3 amfomng srea amaeerr 3 s2Et o oY = ol 3) Aftsar & clsren asan g v RRar oftftr has to be strategic,
process-driven and result oriented. amer sa1 @R G witsemer B yfer smuht oftfer awn 87 & Forsin g @5 a1 oot ot 521 Agar i A3 g &, fasr 3) b LR B cor
oft fraor ) aen oftfer 37 Facils orara ...( o) AR TR A A Ao sual, ...(@wrer) odl o A g FeraNSr dt 3 IS 35 oaeY... (cmmer) & waen asAr
& for amueht witsearer &t ofifer aem 37 a=nr 3js s srara amueht ofiftr & e Es-dis amudt ofifer 37 a1s 2uwe Hifsmesn Ry amudt ofifer emer iz areft 2 an guft-smdt areft sfifer



&

UG AU Faee i¥ven @5 amudht oftfer aral sl andsdre 2mer Jer acisl =0 ugar 26-11 3 Sit clel e &, usdl Jord! U Aol Reransa)? aen amubt ofifer 3 anu 2vaer Sreit
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*SHRI S. RAJENDRAN (VILLUPURAM): Hon Chairman Sir, Vanakkam. Thank you for giving me an opportunity to speak on the discussion under Rule
193 on situation arising out of the recent terrorist attack on Pathankot airbase. I thank Hon. Chief Minister of Tamil Nadu Purathcithalaivi Amma for
allowing me to speak. Ours is a peace loving country. This is the land of Mahatma Gandhi and Mother Teresa who were ambassadors of peace and
love. But our neighbouring country Pakistan is willingly inciting terrorists against India.

Terrorism in all its forms and manifestations should be opposed. This is the stand of AIADMK led by Hon. Puratchithalaivi Amma. At any cost
there should not be any security lapse that could threaten the sovereignty of this country. Mumbai terrorist attack, Infiltrations along the border in
Jammu and Kashmir are some the several incidents incited by Pakistan against us. Recently on 2 January 2016, Pakistan terrorists attacked the
Pathankot air base, and it continued for two days. At the end, 8 lives including 7 security personnel and 1 civilian were lost. We also killed six
terrorists. How could the Pakistani terrorists intrude into Pathankot air base.? How could they withstand the fight for more than 48 hours with our
security forces? Are we weak making our defence bases as easy targets for terrorists? There are several questions that pamper my mind which
needs answers from Hon. Minister. Whenever we take forward the peace talks, it has been the practice of Pakistan to stab at our back. When Hon
Prime Minister Narendra Modi Ji made a surprise visit to Pakistan on 25 December 2015 to greet the Pakistani Prime Minister Shri Nawaz Sherif on
his birthday. But what is the response from Pakistan? Not only the defence installations, but also the Indian embassies from Ankara to Bangkok are
in the hit list of Pakistan backed terrorists.

What is the result of our peace initiatives? Even after providing sufficient evidence, Pakistan has not acted upon to bring to book the
perpetrators of Mumbai attacks. India through its diplomatic efforts is unable to stop America in extending financial support to Pakistan which
continues to be a peaceful haven for terrorists. Our Officers should work efficiently in gathering intelligence inputs. A strong action and scheme is the
need of the hour to safeguard our defence establishments and equipment. There should be a strong vigil along the borders including Jammu &
Kashmir and Punjab. It is after a dramatic move, and after the assurance of Hon Union Minister of Home Affairs Shri Rajnath Singh Ji, Pakistan
Cricket team has decided to come to India to take part in T20 World Cup Cricket tournament.

Those who support terrorism and who belong to a nation which is a peaceful haven for terrorists are claiming that they are not safe in India

on security grounds. Is it not ironical?, Now in Pokhara in Nepal, on 16 and 17 of March on the sidelines of 36" SAARC Foreign Ministers' Meet, Hon
External Affairs Minister Smt. Sushma Swaraj and Pakistan Prime Minister's Advisor on External Affairs are likely to have meetings as quoted by
Media. Let us hope to have constructive dialogue with Pakistan. This may pave way for a conducive atmosphere for the meeting between Hon. Prime
Ministers of India and Pakistan to be held in Washington later this month. Whether the lapse in gathering intelligence input has led to Pathankot
attack? Where was the lacunae? If we procured intelligence input on time, why we could not foil the attempt of terrorists? I want to know that what
are the efforts taken by India to isolate Pakistan in world arena, which is openly supporting terrorist activities. I am indebted to pay my respects to
the departed souls. Let their souls rest in peace.

As mentioned by Hon Amma, along with the security forces, our police forces should also be modernized and strengthened. Now we have only
one police constable for 1000 persons, This number should increase. Police forces should have a facelift with modern weaponry, technology and



vehicles. Police is a State subject. But as mentioned by Hon. Puratchithalaivi Amma, the common enemy like terrorism and fundamentalism, can only
be tackled with the concerted efforts of Union and State Governments. All the States including Tamil Nadu should be provided sufficient funds for
strengthening police forces.

Like Pakistan, another neighbour Sri Lanka is disturbing us on other side. Indian fishermen who engage in traditional fishing in Pak Bay are
time and again apprehended by Sri Lankan Navy along with their fishing boats in the pretext of crossing the International Maritime boundary. Two
days ago, 28 Indian fishermen all from Tamil Nadu were arrested by Sri Lankan Navy. This torture is one form of terrorism. Hon Chief Minister of
Tamil Nadu Puratchithalaivi Amma has written several letters to Hon Prime Minister to intervene and stop these continuing atrocities against Tamil
fishermen. Fishermen community in Tamil Nadu are very much agitated over these repeated incidents. Ceding of Kachaththeeviran islet through
agreements of 1974 and 1976 is the reason for this vexing issue.

Tamil Nadu Government has filed a petition in Hon Supreme Court challenging the constitutional validity of these agreements. Sri Lanka should
immediately release 96 Indian fishermen along with their 82 fishing boats and the continuing atrocities against these innocent fishermen should be
stopped at any cost. Thank you for this opportunity.

PROF. SAUGATA ROY (DUM DUM): It is good that we are discussing the attack on Pathankot airbase almost two and a half months after the
incident happened. Though it is in the past, it is important to learn lessons from the attack on the Pathankot airbase and what it speaks of our
defence preparedness and of our foreign policy objectives. What are the lessons we have learnt from Pathankot attack? What were the lapses that
were discovered?

To state briefly, the Pathankot airbase was attacked on the early moming of 29 January, 2016, seven days after our Prime Minister paid an

impromptu visit to Shri Nawaz Sharif in Lahore. I do not know if we were lulled into conspiracy. But by 15t January, Intelligence inputs have reached
Delhi after Shri Salwinder Singh, SSP, in that area was kidnapped and he informed the police who informed the top brass that fidayeen have entered
the Indian side from across the porous border.

The National Security Advisor, Shri Ajit Doval, took a meeting on 15t January in Delhi and he called the National Security Guard commandos to

proceed to the spot. On 2" January, the operations ensued. While the operations were continuing, the Home Minister tweeted to say that the
operation is over. The next day it was discovered that two more fidayeen were still alive and the Home Minister had to quickly retract his statement.
We lost seven personnel, including one NSG Lt. Colonel, Shri Niranjan Kumar, five from defence security corps, and one Air Force Garud Commando.

Now, the question that I want to pose to both the hon. Defence Minister and the Home Minister who are present here is, as to how even after

the Dinanagar, Gurdaspur attack on 27t July we did not take sufficient steps to protect the border. This is addressed to the Home Minister as the
BSF under his charge. Then, the question remains as to how they were able to infiltrate into the Air Force base. Was there enough security around
the base, around the perimeter? Were there enough lights? Why were you not able to detect the entry of the fidayeen?

Apparently the NSA took the decision to send in the National Security Guards, who sometimes serve as personal security of people, but are
experts at hostage situations, recovering people in a captive area and not to secure a huge area like Pathankot airbase. There were, within 100
kms., RV Parachute Regiment Para 4, one Para SF in Nahan, and 300 kms. away, in Udhampur Army Parachute Regiment 4 and nine Para SF Units
posted. Why were they not used? Why were the operations done under the NSG Director-General who is a police officer? Why were no combined
operations headquarters set up? These are questions which the Ministers must answer if we have to see that there is no recurrence of some such
fidayeen attacks in future.

We have seen terrorists' actions in India before. We know the famous case of the 1999 hijacking of the IC814 Indian Airlines plane which resulted in
release of dreaded terrorist Masood Azhar, who is now the mastermind of this Pathankot attack. He is still leading Jaish-e-Mohammad, which was
lying low for some time; put in the doghouse by the ISI, has again resurfaced with this attack. We are not able to tackle it. The Government
ultimately failed to do the perception battle as it did not communicate the correct and essential information about the whole matter.

This brings us to the question which Mr. Scindia dealt at length. Before I go to that, I must mention this. Shri Nishikant Dubey spoke at length about
the right of the States, etc. Here, in Bhim Nagar, when the fidayeen attacked civilian targets, well, it was the duty of the police to act. When an air
force base is directly attacked, you need not even alert the State Government. The Defence forces should take control of the situation. Why did it not
happen? The logic given by Shri Dubey is just totally fallacious.

The question that Shri Scindia raised very eloquently is this. What is our Pakistan policy? Does it consist of flip flops? We cancelled Secretary level
talks when Pakistani people met the Hurriyat leaders of Kashmir. Then, our NSAs met in Bangkok. Then, our External Affairs Minister met. Then, our
Prime Minister made an unscheduled visit, as a result, the Foreign Secretary level talks were cancelled between Shri Jaishankar and his Pakistani
counterpart. Now, I see that tomorrow, again, the External Affairs Minister is going to meet Mr. Sartaj Aziz on the sidelines of the SAARC Foreign
Ministers' Conference and will be handed over a letter from the Pakistani Prime Minister inviting our PM to the SAARC Summit. This is one flip flop.
On the one hand, it is weakening the Indian resolve. The lack of defence preparedness in which six fidayeen were able to penetrate an air force base
and kill seven of our personnel shows the weak underbelly.

The main question remains. What was their target? Their targets were two. They wanted to kill 25 Afghan airmen who were under training at
Pathankot. Secondly, they wanted to destroy our asset. That is, to attack helicopters and MiG 21 planes. Good luck that didn't happen. To
whomsoever the credit may go, should go. But the fact is that they inflicted so much damage shows that we have much to answer for.



The Defence Minister, the Home Minister, the External Affairs Minister and the Prime Minister should take note and take lessons from the Pathankot
attack. It has shown the chinks in our armoury, Mr. Parrikar. In the interests of the country the chinks must be repaired. It should not be taken as a
partisan issue. It is an issue of the integrity and security of the nation. Thank you, Sir.
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SHRI THOTA NARASIMHAM (KAKINADA): Chairman, Sir, thank you very much for giving me the opportunity to participate in this important
discussion.

Sir, January, 2016 witnessed infiltration of terrorists into our Pathankot Air Base. First of all, I salute all the soldiers who are fighting for the country.
I also salute the parents of the soldiers who have sacrificed their lives. I do not want to explain the chronological events of happenings because
everybody has the knowledge about them. In stead, I want to point out certain gaps which need to be plugged immediately.

Hon. Defence Minister also admitted that same gaps led to the terror attack on the Air Force Base. The Pathankot Air Force Station of Punjab is
about 40 kilometres away from the Indo-Pak border. It is an important area where many defence establishments are based. An entire army division
is headquartered there. As a part of the Western Air Command, PAFS has a 25 kilometres perimeter, 12-feet high wall around it topped by barbed
wire.

The base houses 75 fighter jets, attack helicopters, Pechora surface-to-air missiles, drones, surveillance radars, ammunition and fuel dumps. About
1500 families live in the campus with a school, market and hospital.

Any damage to the radar hub or air defence centre at the base could destroy the entire defence network of the Western Sector. We are fortunate
enough that Pakistan trained terrorists tried but just about failed to destroy the network.

The strategic PAFS had been targeting from the Indo-Pak wars of 1965 and 1971.

Intelligence Bureau and the Punjab State Intelligence had sent out a warning five days ahead of the terrorist attack that "there was a huge threat to



installations on the border with Pakistan."

Despite the high alerts, the terrorists managed to engage the security establishment comprising the Air Force, Army and NSG for around 48 hours.
We probably failed to deploy security arrangements at every possible area in the Pathankot airbase to avoid the attack.

Before the SP was stopped, the terrorists had already managed to sneak across the International Boundary and killed the driver of an Innova car.
Jaish-e-Mohammad was supposedly behind the strike. The terrorists made a cardinal mistake of using the SP's phone to make calls to Pakistan.

There was a confusion aired over the number of terrorists involved in the attack. Lack of coordination reflected between our command and control.

There was no clarity over who was in-charge of the Operation. There was a lot of confusion on the spot about who the Commanding Officer was.
The Army has the Special Forces trained and equipped to deal with counter insurgency situations near Pathankot, Punjab; at Nahan, Himachal
Pradesh and Udhampur, Jammu and Kashmir. The Army's suggestions were ignored.

We are unable to learn lessons despite repeated attacks including the 2008 Mumbai strike. It is evident that the Pathankot attackers crossed the
border from the same place as those who were responsible for the last year's attack in Gurdaspur.

The terrorists aimed to destroy the strategic assets at the 'technical area' and they came near doing it. They were foiled by the Indian Army and the
NSG detachments. The fact that they had come this far was perhaps due to unpreparedness of the Indian Defence.

The terrorists should never have been allowed to climb over the perimeter wall. This failure led to all the subsequent security problems of the Indian
Defence. It was found that three of the floodlights in the stretch of an 12-foot high wall that was breached, and they had been turned upward and
directed away from the wall, which drowned the entire area in darkness. How could the extremists breach the high walls of the highly protected
base when concrete intelligence was available hours in advance?

The terrorists managed to penetrate deep into the strategic airbase at Pathankot. Further advance could have led to a major disaster. Providentially,
they failed to reach the "technical area' with strategic assets. How did these assets become vulnerable?

The first response in any emergency should lie with the local Defence Forces; a centralised Special Force deputed from outside cannot replace the
effective local response.

The Standard Operating Procedure should have been made to take advantage of the two Army Divisions located ten minutes away from the
Pathankot airbase.

Why was the NSG, a Home Ministry Police Force, selected as the lead agency for tackling the terrorist attack on the Pathankot airbase failed?

Punjab has been turning as a hub for drug and arms trafficking, money laundering, spying and terrorism, which are all described as 'multinational
systemic crimes'. The evidence of possible involvement of Central and State Police personnel in these activities must be probed. Two constables of
the Border Security Force have already been arrested.

In view of this, I strongly feel that the local villagers should be trained and used as effective natural soldiers.

Sir, we witnessed attack on Parliament, Mumbai attacks, Gurdaspur attack and also Pathankot attack. We have to learn lessons from each attack.
We should not allow to repeat the same mistake again and again. We should not compromise with our national security. Fortunately, we have the
best Defence Minister, Shri Manohar Parikarji. I would request him to take all necessary steps to plug in the loopholes with the help of information
technology and develop the best defence mechanism to fight against terrorism and infiltration.

I would also suggest to set up a Joint Force under one umbrella and also to establish a proper command and control system immediately.

With these words, I conclude. Thank you.
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SHRIMATI KAVITHA KALVAKUNTLA (NIZAMABAD): Thank you Sir for giving me an opportunity.

First of all, I would salute the Army, NSG and the Punjab police personnel who have been killed in these two terror attacks — both at Gurudaspur and
at Pathankot. My prayers are with their families and I hope all the Members will join me in these prayers.

Both these attacks — the Gurudaspur attack and the Pathankot attack - have just happened within a gap of six months and both the times, the same
mistakes were repeated. We have seen these mistakes not only in the Gurudaspur attack but also in the Mumbai attack. We have seen similar
mistakes happening; we have seen similar responses coming from the Government; and that too a very confused kind of responses coming from the
Government. We thought some procedures would change; some standard operating procedures would be applied; and some clarity would come. But
the same thing has been repeated. Unfortunately, in both these cases, Dinanagar has been the weakest point but that has not been secured.

So, through you, I would like to ask this to the hon. Home Minister We came to know that Punjab shares a border of 560 kilometres with Pakistan
and there are only 12 battalions of BSF posted there, which is having about 750 personnel. Is this right? If it is right, is this enough? If it is right, has
this number been improved after those attacks?

That is a greater concern. This is a matter of grave concemn. Of course, regarding lack of coordination among the Ministries, Mohammad Salim Ji has
mentioned about it. Everybody has mentioned about it. The hon. Home Minister says something and the hon. Defence Minister says something. I
would like to ask this to the hon. Defence Minister. He has said during the attack that there are some gaps. You have said during the attack, "I
agree, there are some gaps." So, I would like to know from you whether you have filled up those gaps after the attack. What are these gaps that you
are mentioning and referring to? Was it just a sweeping remark? So, I would like to know this from you.

There is a Cabinet Committee on Security which has been put in place. I would like to know how many times it has met after the attack of
Gurudaspur happened. Is there an institution which takes care of this kind of attack? Kindly let the House know, let the Members know and let the
country know.

After the 2008 Mumbai attack, a Multi-Agency Centre was set up and that is supposed to have a representation from all the 25 security
agencies of our country and it is supposed to meet regularly and keep updated with many of these things. Does that agency still exist? Is that Multi-
Agency Centre still functional? If it is functional, what does it do? It is because when some attack like this happens, the kind of things that get
floated in and around the internet and the kind of comments that keep coming up, they give rise to many, many questions. So, I would like you to
kindly clarify on these issues.

Particularly, we also hear about shortages; and we face some critical deficiencies. We hear that in the IB at least we are short of 30 per cent
of our sanctioned strength. Is that right? Are we short of people in the IB? I certainly know for a fact that we are short of equipment that is needed;
we are short of bullet-proof jackets; we are short of night vision binoculars; and we are short of many other things. But are we even short of the
personnel? This House certainly needs some clarification.

We understand that the Defence budget given in 2014-15 was not spent. Only 24 per cent of it was spent until December, 2015. Is that right?



It is because you know the kind of budget that the Defence Ministry gets and if it is not spent, then it is certainly not sending a right message
whereas the Home Ministry has spent the budget and this time the Home Ministry has also got a 10 per cent raise in the Budget. 3=t awemr 3t 3,770
oA b @z @ Brarilz aol & o yramer fopen srn 2 7 2nud sieren aisdl & s aen et 3,770 ws A dena b ardz U2 wias ol & e gw épen 87

I would also like to support another issue which Shri Mohammad Salim had reiterated that the dialogue with Pakistan should go on. It should
continue. We should not derail from that. It should continue

HON. CHAIRPERSON: Please conclude.
SHRIMATI KAVITHA KALVAKUNTLA: I will conclude by raising one other issue.

But should we allow the SIT people to the Pathankot airbase? aen &3t et s &t s 8, as H=t wwist 9t ordl anan? amu weflsr acii¥w s Hifse w@ife spr
w2t arct ansat, fEecft 3 fose, arruelt Mense please tell them the situation. But why should they go to our Defence airbase and what will they
investigate? I really do not understand that and we seriously oppose that.

It is really high time to set up a proper protocol to respond to this kind of attack.

With these words, I conclude. Thank you.

SHRI VARAPRASAD RAO VELAGAPALLI (TIRUPATI): Sir, it is a mixed reaction in the sense that one way it is a good news because we totally
spoiled their attempts and they could not achieve any purpose. But the bad news is, in the sense, that we have lost more than seven of our security
men, and also more than 20 persons have been injured. We are happy that all the terrorists have been killed.

Sir, it is an eye opener for us because we are not learning much from the past experiences. Perhaps, whenever there is an incident like this, all of us
very seriously discuss it and later we forget it only to see it again. It is very unfortunate. So, the Army, Air Force, Intelligence and the border States
like Punjab, Gujarat and Jammu and Kashmir should have a regular dialogue on these issues. What we see is, the attempt by the terrorists is,
perhaps, only to derail and thwart the peace process which our hon. Prime Minister is very seriously taking up. It is much deeper because
simultaneously they have tried to attack the Indian Consulate in Afghanistan. That means, they have a bigger plan.

Sir, from one point of view, it was very lethal than the Mumbai Attack of 26/11 for the simple reason that this time they tried to attack the most
important air bases and installations. Therefore, we need to seriously look at that.

Jaish-e-Mohammed, the terrorist outfit perhaps is more interested in Kashmir issue. Although it is banned in Pakistan, it has been repeatedly doing
that. The life we have given to Masood by releasing him from jail, instead of gratefully acknowledging India he has tried to attack us, which is
extremely unfortunate. The hon. Member before me has rightly said that earlier they targeted Gurdaspur, now Pathankot and we do not know what
will happen in the future. Thank God that all our army tanks, fighter planes and helicopters are intact. The terrorists could not do any harm to them.

Sir, I do not know whether it is proper for me to say that we have to sympathise with Pakistan for the simple reason that they are also the victim of
terrorism. The naval base at Karachi has been attacked more than twice. The Sunni majority attacks the Shias and the Christians; they demolish
Churches. In fact, Pervez Musharraf himself was at a point of assassination. Worst was the Army Public School in 2014 where thousands of army
officers' children were killed. Two of the Prime Ministers — Benazir Bhutto and her father — were also assassinated because of the system.
Therefore, what I plead to all our leaders here is not to give any provocative statement as far as Pakistan is concerned in general because the
country itself is not a terrorist country. The people are like us and extremely peace loving. They love our country more than they love themselves -
that is what recently Pakistan's cricket captain mentioned. So, we do not have any reason to doubt Pakistan as far as the peace process is
concerned.

The Prime Minister of Pakistan, Nawaz Sharif; the Army Chief; National Security Advisor, Naseer Khan Janjua; ISI; Director General of Military
Operation — all of them have sympathized with us and they want to root out all the terrorist outfits. They genuinely wanted to have a joint
investigating team with India in this regard. So, there is no reason for us to doubt Pakistan any more. We have a lot of interest in Pakistan in
general. These two are very important countries in South Asia. China and USA have been repeatedly telling us that we should go for a regular peace-
talk, which is extremely important. China is also joining us in the peace-talk. So, we should continue it.

The earlier speaker, Ms. Kavitha has rightly pointed out that there are quite a few lapses, in fact, the avoidable lapses. At least, we have a dynamic
Defence Minister, with vast experience at his background. So, he should do something to improve the intelligence system. I do not know why there is
a failure of intelligence system every time. It is extremely unfortunate that for 24 hours the terrorists were roaming around. ...(Interruptions)

HON. CHAIRPERSON: Please conclude.

SHRI VARAPRASAD RAO VELAGAPALLI: Sir, we need to improve our intelligence system. Once it is done, we will not have these kinds of incidents.
It is unfortunate that there were lapses on the part of the BSF. ...( Interruptions) Sir, at lease, in border areas, in Punjab and Jammu & Kashmir, the
police should coordinate with us. There is also a narcotic angle. If we do not take these things seriously, similar things will happen in future also.
...(Interruptions)

HON. CHAIRPERSON: Please conclude.

16.00 hours

SHRI VARAPRASAD RAO VELAGAPALLI: For such important installations why are we going with DSC — Defence Security Corps when we are having
the professional services? So, it is very unfortunate. So, all these angles must be looked into. There is one more point, which I would like to bring to
the kind notice of the hon. Defence Minister, is that Wagah Border is extremely provocative.



HON. CHAIRPERSON: Shri Dharmendra Yadav.
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HON. CHAIRPERSON : There is no time, so please conclude now.

SHRI ASHWINI KUMAR : Sir, this is my maiden speech, so please give me two more minutes. smiféa féiasat of @ar e -
"The best way to destroy an enemy is to make him a friend." (e3/1615/asa/sr)
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SHRI N.K. PREMACHANDRAN (KOLLAM): Mr. Chairman, Sir, thank you for giving me this opportunity to speak on the issue of Pathankot terrorist
attack. First of all, I take this opportunity to salute and also pay my tributes to the brave soldiers who have laid their lives for the safety and security
of our country India.

Sir, the Pathankot terrorist attack, the real incident which took place, was well established by the opening speaker Mr. Kalikesh and I would like to
support the argument advanced by him. And I would like to highlight the intelligence lapse as well as the communication lapse.

As everybody knows, Pathankot airbase is the biggest airbase in India that too in northern India and it is located near India-Pakistan border, In 1965
war as well as in the Kargil war, this Air Force Base had played a decisive role in protecting the security of our country. Such a very sensitive and
strategically important centre being attacked by five or six or eight terrorists and our not being able to counter it within the time as we wish means
that it is absolutely an intelligence lapse on the part of the Government.



We have so many intelligence agencies — Military Intelligence, IB, RAW and even the State Government Intelligence Bureau and many more. But
unfortunately we were not able to anticipate the attack or get any information though previously so many incidents in the same District happened in
the same manner. So, it is absolutely an intelligence lapse on the part of the machinery of the Government.

The second issue is the communication lapse. That there was big communication lapse was evident from the fact that even the Home Minister of the
country, Shri Rajnath Singhji, was not able to get information as to what was happening in Pathankot. That means there is no coordination among
different Departments of the Government. Even the Home Minister was making a statement that the terrorist attack was over and everything was
brought back to normal state while it actually was not.

That means the entire Ministry is in darkness. The specific point which I would like to ask the Government is how many times the Cabinet Committee
on Security met during this time? Has the Cabinet Committee on Security met and taken any decision? This Parliament would like to know it. There is
no coordination between various Ministries and State Governments.

We would like to know from the Government that in monitoring the entire activities to meet the situation, who is having the specific responsibility?
Unfortunately, the entire picture goes to show that there is no coordination among the Ministries and nothing is being done to meet a grave
situation, whenever it arises.

With regard to our response, it took us more than 24 hours to counter six terrorists to mitigate the situation. It is an unheard of thing. How are these
infiltrators from Jaish-e-Mohammad able to come to such a sensitive and strategically important scenario? I still feel it is with the connivance of
some agencies who are working in India. That is my apprehension.

The third point which I would like to make is that the argument advanced by the Government is that vital assets have not been destroyed even after
24 hours of serious terrorist attack. It is shameful for the Government to say nothing has been destroyed. Six terrorists coming, attacking and
challenging the State with arms and ammunition and the Government saying that nothing is destroyed is not a case of benefit as far as the country is
concerned. It is not a good argument. Besides, what have we learnt from the 26/11 Mumbai terrorist attack? If we had learnt something from the
26/11 Mumbai terrorist attack, definitely this would not have happened. I do concede the fact that after 26/11 Mumbai terrorist attack at the time of
Shri P. Chidambaram, the then hon. Home Minister, a lot of things have been done but they are not sufficient. But, I would like to know from the
Government that in order to improve the security apparatus of our country, what are the things the Government has done during the two years?

My final point is regarding the Indo-Pak relationship. We would like to know what is the Pakistan policy of the NDA Government, which is now in
power. We are still not aware of it. One fine evening, the hon. Prime Minister changes his itinerary and decides to divert the flight directly to Lahore
and to have tea with Pakistan Prime Minister and it is termed an intelligent diplomatic move. The entire media appreciates it. Within 24 hours,
Pathankot attack takes places just as the Kargil war took place. So, we would like to ask the Government very specifically, please spell out the
Pakistan policy. You have said to us that terror and talk will never go together. That was the political position taken by the BJR Now, we would like
to know from the BJP and the Government whether this terror and talk would go together. What is the Pakistan policy which is being pursued by the
Government? We would like to know it from the Government.

With these words, I conclude. Thank you.
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waset &, g1 @1g aft 81 Jyewen &, puen wIb aiciasarg @t st snfer ar Rt ept w1 wu e §, alifts anu 9 w3 331, wrewr ordl dlem, A5kt A arer 3 a1l 3w

#alGE, MG 3 esel @ o &l I8 wazen of & 3l e crazen ool & aeiger 3, Bicron gomar ot worge 2 afie or 3eron & Forga &, Bicron dor Aafda &) &
521 Aol 3 uia 20 angHt Jdeifder ol 35 ravet @ gy Jor 3 anu aen 3l W, qer Hodor JA? I Aner RRN 3 Rl wiken @b a4 s B wfdw w1 Aare &, s 6l
R8I @I el &, Pull AN aflaen 3 € afiy Asifere Hadle O @lsar Jo B vwar B R e 33 3l g agl 3 e frokr & @5 &g se 3 anfdt sl saren 2
& sa3 e Aaw MR 7 ops Roner 3 ot asdon, ot aneviter sener Bia ot @Y vas gl oft Rradt eft, 31 Srera o 331 anft aa e ol 3 3 s A s w¥en @5 siE
oft a5l areon 2t & A v aysBen doieric Joez gorr &) 3T 3ol el @l gorrn e 3 St Al a2 ok w3, & el 3 gud ol &) if¥en dorwic 3T was
aracagul a1 &) gouen aftfar 31 3 Advsr of ome @5 aen & a1 &, awn ordl & Far &, swe) uan ordl, 33es) uan ordl) Gt & 2@ 2 S91 w2 swen 8l a1 &, 3AMI e & Reuia Ao,
we & srare den 25 o 3 Y an &, o1 oidl & N o aft aidl &) wowars

SHRI GEORGE BAKER (NOMINATED): Sir, I thank you for giving me, a new entrant into Parliament, a chance to say a few words. Thank you very
much.

Throughout this short experience, being in this august House, I have found that people are always pointing fingers. When one finger is pointed at
someone, three come back to you. It is true that our country has always wanted peace and we have proved it ever since Independence. We have
proved it. Let us start from China. At that time, the late Pandit Jawaharlal Nehru had said f&di-teft sré-an) We wanted friendship. We also have had
the late Lal Bahadur Shastri who very kindly led us in Jai Jawan, Jai Kisan. 1 appreciate that. He brought a feeling of nationalism. What I cannot
understand is, while all the fingers are pointed at our hon. Prime Minister, hon. Home Minister, hon. Defence Minister and so on, without having
those three fingers coming for introspection, we also have the Simla Accord. Every time we have done something. Shri Atal Behari Vajpayee had
tried to bring peace with Pakistan. We have always tried it. But what do we face? We face Osama Bin Ladins and Afzal Gurus.

Today, people in this august House have been supporting Afzal Guru and supporting those people who have raised naras. We are ashamed of Afzal
Guru because the murderers are still alive even after going through a legal trial of eleven years and more.

The similarity between Osama Bin Laden and Afzal Guru is that they were terrorists. The difference is that one got eleven and a half years to try and
prave his innocence and the other one was killed. But was any procession taken out in US, saying Osama we are ashamed because your killers are
alive? Nothing was done. But here in this august House we have supported people taking out processions in support of Afzal Guru.

In the end, I would just like to ask this country one thing. Let all of us in this august House walk and get victory in peace. Let us stand on the podium
of nationalism and wear the garland of democracy. Thank you.

HON. CHAIRPERSON : Hon. Defence Minister will intervene and the hon. Home Minister will reply to the debate.



Now, the hon. Defence Minister.

THE MINISTER OF DEFENCE (SHRI MANOHAR PARRIKAR): Hon. Chairman, Sir, and hon. Members, we have been discussing this issue for almost
three and a half hours. I would like to bring certain facts before this august House because what I realize is Members spoke on the basis of media
reports. When no media people were allowed to go in Pathankot, I wonder how did they know all these things. So, there has to be some masala in
the reports or omission of certain crucial elements.

We have to understand Pathankot attack is an accumulation of asymmetric war. When they failed in conventional wars, as they failed in 1965 and
1971, the enemy resorted to thousand cuts, trying to bleed India. These are small attacks of weak forces on a stronger force when the weak forces
know themselves that they are not going to succeed in defeating the stronger force. Of course, whenever fidayeen or terrorists come across, they
know that they will be eliminated. In spite of that known fact, still they attacked or concentrated on small areas trying to create disturbances and to
demoralize the stronger force.

Pathankot has to be taken as a part of asymmetric war. We should realize that this is an attempt wherein the opposition forces never expected to
win but wants to create a sort of discord amongst our political leadership and amongst other leadership, including the military leadership so that
moral strength of the military leadership gets weakened. This aspect is very important. I would like to point out that things do not happen overnight.
The Intelligence build-up cannot be done overnight. One of the Members mentioned what I said, that is "If you inflict pain on India, we will inflict
pain on those individuals and organizations who have inflicted pain on us." I think this has to be carried out. When armymen of 6 Dogra were killed in
North-East, the Indian Government used its forces and ensured that those who inflicted pain were taken to task. Today, probably that is one of the
reasons why North-East is — of course, the Accord that was signed also played its role — comparatively much more peaceful. I am not saying that it
is entirely peaceful.

Intelligence which was developed, whether it is Deep Assets or the attempt of TSD formation by Gen. VK. Singh, fell to the political aspirations, to
the political policies and political scoring point. It is not only Ishrat Jahan.
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It was a political issue. I think, TSD also became a political issue. A Unit set up to eliminate terrorists was brought into open, leaking every
information, demoralising the forces. I have seen many instances. I do not want to quote more instances. But I can quote many instances when
military intelligence has been sacrificed at the altar of political goals. Once you do this to build up confidence, to build up intelligence and to build up
deep assets, it takes time. It does not happen overnight. We are in the process definitely to ensure that our enemies cannot go scot-free. That is
why I had mentioned those individuals and organisations. I had not indicated any country. I had indicated certain organisations which are making
statements across the border about India, which we hear many times. They should be taught lessons. This compromise made earlier was probably
one of the reasons as to why we are suffering today.

It was absolutely perfect when Prof. Saugata Roy stated about the failure of terrorists to reach their targets. Why have terrorists shifted
towards Punjab? There is one reason. It is because the security forces have tightened their grip in Jammu & Kashmir. I would like to only quote two
figures.

In 2014, 104 terrorists were neutralised, while we lost only 31 security forces. Thirty-one is a great figure for me. This I am comparing
because earlier the ratio used to be almost 1:1. Now, ratio has shifted in favour of security forces to 3:1. In 2015, it was 97 and 33. I would like to
indicate very clearly that the security forces tightening in Jammu & Kashmir has resulted in heat on terrorists and they are trying to shift downwards.
Probably, Pathankot is one of the reasons why this has happened.

I would like to inform the House that when we acted pro-actively against the boat one year prior to this incident on a New Year Day, there
was a lot of criticism, though we had not shot at the boat. Why should the Coast Guard people go 200 kms. from the border and act pro-actively? I
would not go into the details of who did it. But these are the backgrounds under which Pathankot happened.

I would like to indicate that some information which is wronglya€! ...(Interruptions) 1 referred to a boat in Gujarat Coast on 15 January. T just
brought out an incident. At that time, there were lot of criticisms saying as to why did you go 200 kms. away and intercepted it. You have to
intercept your enemies away from the coast. Some people said that. I have not said that you said it.

In the case of Pathankot, I would like to inform the House that when NSA conducted the meeting, the Army Chief and Air Chief were present
in the meeting. They were consulted; details were discussed. But it is not that we knew about the terrorists were near Pathankot at least at 3.30 on

15t of January. ...(Interruptions)
SHRI JYOTIRADITYA M. SCINDIA (GUNA): Why did you not know about it? ...(Interruptions)
HON. CHAIRPERSON : Hon. Defence Minister, please address the Chair?
...(Interruptions)
oft a1eiez uf¥ass & cler ora ot ardf &, aa v & @i 3 ... (caerar) I said, it came to the notice. ...(Interruptions)
SHRI MALLIKARJUN KHARGE (GULBARGA): What is he telling? cior Jjorat oréf &, ot 2o &t & 3, ...(rawmen)

SHRI MANOHAR PARRIKAR: What I said is that it is not a fact that we knew about some terrorists' presence or the doubtful presence of terrorists
only at 3.30. We had been informed....( Interruptions) ama gt arer 3jfore; We came to know about suspected terrorist presence at 5.55 in the morning of
Ist January. At 3.30 p.m., when NSA conducted a meeting, there was a specific information. When this meeting was conducted, the Army Chief and



the Air Chief, both were consulted. They were present in the meeting. So, if someone thinks that the Army was not consulted, it is a wrong

interpretation of the available information. ...(ceaemer) usel amu g3t arT Ffre, 3210 ars yrat yfw; We knew about the incident at 5.55 in the morning of 15t
January, when Brigadier R.R. Singh, station commander of Tibri Cantonment, Gurdaspur informed AOC, Pathankot at 5.55 that four suspects in Army
fatigues hijacked a Mahindra jeep around five hours and may be heading towards Pathankot. That was the first information received. So, civil police
were contacted for ensuring that outside perimeter patrolling is carried out. Villagers were contacted also at 6 o'clock by AOC. At 6.15, SSP
Pathankot also informed this message what was earlier conveyed to them. So, tightening of security was going on till around 3.11 when there was
specific information that terrorists are inside a military installation. Now, it should be noted that when you say military installations, there are
«..(eraeor) @B owaR s &)... (@) awft sFaR @1 o #weca ordl 8 swidioer fren &, terrorists are there.

There is Pathankot Air Force Base but there is also 51 Infantry Brigade which is next door. There is 29 Infantry Division plus one Brigade and there is
21 Sub Area of the Army. It was not very clear where the terrorists had entered. So it is not only Pathankot Air Force Base but there are three more
Army installations within seven-eight kilometres. ...(Interruptions) The information was military base; it need not be Air Force base at that time. At
3.30 p.m. this information and meeting of NSA took place. At 4.12, Mi-35 helicopters were also launched to find out. At 1700 hours, Army QRTs were
requested; it is a wrong notion that Army was not requested; Army was requested to provide QRTs. The Army's response was, 'We will provide
QRTs on requirement because we are also on alert.' The Army bases there were also on alert. They are all within about 7-8 kilometres distance. If
anyone wants to see the map also, he can see, though I cannot lay it on the Table of the House....( Interruptions) @ suz siden ot 33 arer 3 amden I
will not lay it on the Table of the House but sRfsach spr dwmen 3, smidlo-oeidlas 3 3xon 2, basically the issue was not very clear whether the
terrorists had entered the Air Force Base or the Army installations. smff or aegamedt ¢tar >t 3=t et with 10 minutes notice to be sent to any of these
installations. Meanwhile, a decision was simultaneously taken to move the NSG mainly because Pathankot Airbase has Air Force asset and it has
about 3000 families staying there. amu ot sit den, aidor arz baz, the NSG is trained in urban warfare. NSG was required because there are 3000 family
members. Had these terrorists entered the family quarters, it was NSG which would have been required. Army was kept ready. When the Chief of
Western Air Command flew there, he took with him additional Garud Commandos.

It was, first, when at about 2:20, the UAV which was launched, we spotted their movement. Terrorists were not moving freely. They were hiding in
an MES area where discarded trucks and other material were lying. They were hiding probably for the full day. When their movement was noticed by
a UAV, unmanned aerial vehicle, commandos from Garuda were launched and not NSG. One Garuda commando was shot in that exchange and when
they realised that they will be eliminated — balance three terrorists were hiding there, totally four were in MES area — they ran away towards the
DSC cooking area. There the NSG started cordoning them off. This happened at 3:30. At 4:30, Army Quick Reaction Team did enter the Pathankot
Air Base. faft @ azrea s ol & v ameff @ ordl Boeiiar Y Army was fully deployed at 4:30. They reached there. I can read the exact portion of SOP
of the Ministry. It says: 'whenever there is a multi-agency operation, in which Army is called in, the command and control of operation shall remain
with the Army." This was immediately assumed by the Army and the Army was conducting the operation. They have got five or six BMPs. They have
got other vehicles there. The terrorists were surrounded in a big ditch where they could not be seen. Using all these weapons and also the Air Force
helicopters, finally, around 5:30, one terrorist was killed by DSC jawan and the remaining three were eliminated there. So, at that moment, at 3
o'clock, the same day, I had conducted a meeting and we had come to a conclusion that there were probably more terrorists. That is why, the
operation was kept on. If you see my tweet, it did not say 'the operation is over'. ...(Interruptions) There was, probably, a small error which was
immediately corrected. ...(Interruptions)

SHRI ASADUDDIN OWAISI (HYDERABAD): Sir, there was no coordination between you and the Home Minister. ...(Interruptions)
off et ufass @ A1 3 A fiforees w1 aga st olanfEaee 3) ...(cuaenrer) F adl diern &...(caume) smuep) adl saa S g cdie @i ol ... ()
HON. CHAIRPERSON: Hon. Members, please sit down.

...(Interruptions)
SHRI MANOHAR PARRIKAR: Please, do not communicate with each other.a€} (Interruptions)
off seferiferr amerra Biftrn : as 2rcon a=it ot <., (Ruwror) anueT Farg ot 261 & Aden a7l odf &y, (o)
oft Freitsz uf¥ass @ & aarar §... (=)
FAtoTolter Jrsmafey @ sicf} oft, amu aiferg,

&€ (czauen)

off seferrfeeer amerara Biftrm @ & gor 32 o1, o/ amue st A Ao eff... (@) Mot awr vl Rru?.. (wKwimr)

off sz uf¥we : amu war Afere...(=rmemer) You are more interested in TV coverage....(Interruptions) Listen to me....(Interruptions) 1 did not disturb
you. ...(Interruptions) Chairman, Sir, I did not disturb him. ...(Interruyptions)

HON. CHAIRPERSON: Hon. Minister, please go ahead.
...(Interruptions)

SHRI MANOHAR PARRIKAR: Next day at 11 o'clock, the balance two terrorists were engaged when they started firing. 2 @1 ga1 adt & g wrf¥sT @1
i oft 3R ardl gam.... (o)

off saferifea aerazra Biftrn : 212, 321 yrot & s ugel 3 anua) yaon efty,. . (wrweror)
SHRI MANOHAR PARRIKAR: He does not seem to be interested in the discussion. ...( Interruptions)

SHRI JYOTIRADITYA M. SCINDIA: Chairman, Sir, please allow me to speak. ...(Inferruptions)



HON. CHAIRPERSON: Hon. Members, please allow the hon. Minister to speak.
... Interruptions)
off senferfeear ameramra Biftrm: i} Sl o & e adlds 3 & aaren 2 siiz Sor oo oft aawn 2 @5 ver-ua & siidorer 3 @, . (craerer)
SHRI MANOHAR PARRIKAR: I have not yielded....(Interruptions)
HON. CHAIRPERSON: Scindia ji, hon. Minister is not yielding. You please sit down. Afterwards, you can ask your question.
... Interruptions)
off Feies ul¥ass @ 564 oile @b arg 3 Ymal S5, 3PR wisaredt gy Jawd &
HON. CHAIRPERSON: Exactly.
...(Interruptions)

SHRI MANOHAR PARRIKAR: Hon. Chairperson, Sir, this incident totally took only 43 hours, not three days or four days. The reason was very simple.
The moment we had a meeting, we very clearly knew that we had trapped the terrorists in about 200 metres by 200 metres zone. My instructions to
the Army Chief was very clear, and that was, "We should not lose any more person right from now till we eliminate them. Take your time." There
may be newspaper, media continuous pressures for concluding the Operation in time. My instruction was very clear and there was no pressure of
time because if you had trapped them properly, where would they run, and we would eliminate them without losing anyone or capture them. That
was also another reason why we took time. ...(Interruptions)

PROF. SAUGATA ROY (DUM DUM): Nobody was captured. ...(Interruptions)

SHRI MANOHAR PARRIKAR: Nobody could be captured because the two terrorists started firing at 11 o' clock on the next day, the 3™, They
probably did not have AK 47 but they had pistols with them. They had a lot of hand grenades and other explosives. So, they started throwing hand
grenades and using other explosives. There was a pistol firing, a revolver firing, and not AK 47 firing. But there was an attempt. We had also landed
our Forces around that building. They were then taken out because we realised that we would not be able to capture them because they were hiding
in the concrete cupboards. So, it was ultimately the decision of the local commander how to go about it. The instruction was general in nature that
you do not lose your men. We had lost six people on the previous night and we do not want to lose anymore persons.

Col. Niranjan went there. It was wrongly painted that he did an error and all that. We have to honour our battle casualty. We should honour our
shaheed. He was a highly trained person. He had 2,000 hours of bomb explosion and detonation in a bomb squad. He fell to bad luck or whatever it
is. This was a new way the terrorists hid the bomb. Normally there is a mechanism by which they do it. But this was hidden in such a way that when
it was taken out, it was a booby trap in a different way, not the normal SOP. Anyway, I will not go into that. We lost the seventh persons there. But
we do not want to lose anymore.

Since we had encircled them, we were very sure that they were not in a position to escape. I think, these are the realities.

3ol U3 e & Jmer 531 aoRle foem; The Paris attack was a suicide bombing attack, where there was indiscriminate firing killing 130 people,
and that attack lasted about four hours. a5 arg @ gsn, oy wis 3 saciaft @@ arm We handled the situation in the normal circumstances. But in
France, there was total emergency for three months. France sealed their borders; house-to-house search was conducted. ...(Interruptions) People
compared the Paris attack to this incident. The Pathankot attack was a terrorist attack on an airbase where we managed to control them within 200
metres by 200 metres of area, which was away from the technical area, which was also away from the residential colonies. There were some
foreign trainees. I cannot reveal as to which country they belong to. ...(Interruptions) I told you the fact. There were foreign trainees who had been
evacuated successfully without any problem. I think, we totally foiled the attempt of the terrorists in creating a big scenario. However, I feel that we
are beating around the bush for issues which actually should have been considered in a different perspective.

This has to be treated as a war. Let us be very clear. Even small incidents of terrorism of this nature have to be treated as a war and they have to
be given the same importance as well as secrecy they need. You cannot go on having a running commentary about such operations on television
channels etc. This puts security forces in danger. On many occasions, I have seen it. It is also wrong to say that we did not move security forces. At
8 p.m. on the same night, from Samba one group came to Pathankot. At 12.30 in the night, another group was moved from Nahan to Gurdaspur. So,
special forces were moved.

g1 A suice dtor & R angar féamaat 3 8 From there, special forces were shifted to Gurdaspur.
SHRIMATI SONIA GANDHI (RAIBAREILLY): Do not give us all these details...( Interryptions)

SHRI MANOHAR PARRIKAR: I am telling it because there was a question-mark, whether we moved enough security forces. It was said that when
they were available, why did we not use them. In fact, we used them...(Interruptions)

SHRI MALLIKARIUN KHARGE: You have to safeguard the interests of the country...( Inferruptions) Do not reveal all this information.

off Freiies uf¥ass : a3 ancgr 3 & SNt sowniterr & a1 §, a5 &t a3 3 oft 3 &) saifere 3eon & sowhiterar & a1 ¢ because there was an allegation that no special
forces were shifted there. I am telling you that special forces were shifted...(Inferruptions) o, sreea & a=iifes g1 feRgrer, st garen @ a1 &, 321 the
Army did not act in an appropriate manner. There are many more things, which I would not like to reveal. The Army and the Forces acted with all
the standard procedures they are trained for. They acted properly. We cannot give everything. What could be given to the House and in general
public domain, has been informed by me to you.



I think, to make such an issue as a political issue, an issue of debate, is dangerous for the nation's security. We should start treating such terrorist
attacks as more of a mini war conducted by our adversaries because they are weak. I can assure you that the gaps have been filled. When I said
gaps, I am also aware. If someone comes to my house, may be I have caught him and trapped him in one room, but that indicates some weakness.
We have already done the security audit of all the Defence Establishments. We are acting based on the recommendation. About the Defence Budget,
24 per cent was reported by a newspaper. I do not know where from they got this figure. But we have used the full Defence Budget which was given
to us...(Interruptions) That figure is wrong. December figure was around 67 per cent.

I can assure you in this regard. Not only that, I have used a lot of money, which was lying with US Government under the Foreign Military Sales. We
have an Agreement with them now, by which for next two years, we will not have to send them to dollars for procurement of the Foreign Military
Sales. So, all these aspects are taken into consideration.

I would request everyone across the country that they should realize that there are many things, which we cannot reveal. s @=n @l s 73 &,
b Braeifyd ffa @ &, a1 @is 3 P 3¢a aari ai 1 think, obviously, the enemy will take a chance and will use it against us.

So, I can assure you that the Defence installations are secured. 5 awaz, 2014 & arc g swa-meafls &, sa1 3¢ ancl 3 there is not a single attack on
Army installations. So, please appreciate the type of security audit we are doing. We have set up a Committee for security audit...( Inferruptions) st
erse 81 o, 52y e ... (caenor) awft s swis fsen &

So, Sir, I assure the House that our Defence Forces have taken and will continue to take all necessary steps to ensure that there is no breach
in security of the Defence Establishments. Also, the command and control is perfectly well-established and the SOP exists. No one needs to worry
about this. We were informing each other quite frequently on these issues and we met very regularly on these issues. @ 15t &, 8ot ¥ g arsr S,

are aicht (oft arsremrer Big) sanorofter atamufer S, usTorate veIzder 2 anciasard) seren gan, 3 @ik 3 uai aal g3 & af @d wwanfor i o sl amer form st B ot
as1gY Sratell of RerRAR @ Fawael WA 3am 3 st B [t off soude $eerdioma @Y it ordl A1 e, 1S woft & v afdrion Ao Ac¥ o Jordy qund dt &) A
ot 213 Srarell @ g e g iodlal el el smrg &, i sk g 5 gy Jicer of Jeradl ggiaifer aiftfer @61 & aite 3 oft 3o1ds yfer arueft gpgisifer aifter asaen g

arElcRl, Sish ras Sor &Y 328 @t yrat &, anu Siend & s atd oft o @, ar sadY usa) &Y i’ &, Rl & Hue Jerelt sorws @l aar s sasan & R 31 3w @) 53
Sor o1 M 3@ B R a e A s ow wen aifge e, udl arasa epnws St @n wvon @ifge e, ol fvan A adu Reaft B FHuz ardl er=n sn wasen &) & Jor @1
A8 3@ B A 9 Rseft Jasz 6t ofterr uz Jrarfern frensr ordl el argan & A Sweren g waft oY wider B &) Jor Y AR AT Jwren & Y & Aaer 3B g
ardl @2 Awd & @ g9 3 o1 ot RS 2P s o1 ot 2pfdrT sxE A et oelifra gl @1 amdor aifde, g Sor B seren @1 Ao aifde aeft s ws Ju
JRfrer 36 s 3) ...(craener) Sor Bt e v o oft e arn B, A oit oft AR 26 A1, WA J91 vwYE BB WST FIA F

WG, 16T T USleleble W1 Yeel &, 3 @goll arsen § 5 Y wgsh seilar ul¥ass sft o ager e siered & [ aa soeellsia &t saen g &f ofl, fes g 3 wilRfa
@Y aifdenssr e swen on, Wi & dra @enfEorerer s gosr o e safem & aga Reae & ol sren arean g Afser A soelt a1 waon aie § 5 Brafxd
w3 W Srarell A It & BRI A A8 eERId riaae B ge a2 sl g ) d o wom § B e ad B alien s ad sar i uz ager a3t owrrd Branixd
B & srarell @ aifdrer g€ &) 3 acmon arsan & > et adl Bt qeron 3 s ar Rraifyd Wi 3 Sraror oidls A &, 17 gftrer wa eidle gu &) Sal aa@ s smeifyot
&1 aiter @1 warer 3, 39 uRdic B @t o 3 adl sor &) wdleif 31 ewwEr 35 uie B wilt s F) @i seolt @l ol afe g€ 8, § s g gu Jo1 & e I srarell @
oIl <A &, 28T A Il WY Joll AT G|

g & Aol & @ afe o ves AR &, v IIDR @1 53 YR & andoas B gel 3 rucal & fm ool el uw vaglel tilol Al 3, 3odbl aefl v el Al &
@1é oft 4z oft gran oidt @2 Fesen & R sara S vavkel wirel e, s Jef¥sa A el w1 ol ol a, srern sl Gt 3SR oft, as et yw off ag B arar ordl a2 e
ot & st & afdsor wrsi S oft @t &8 2, #iol 531 aat @) ssRewe wu i fBrn d) dol we ordl anen & s Rt o 531 v & Hus B diwn yar @ e d o 3 amsa
& arm Ve e ordl 3 Fiol 33 ves Fswa B wu A Rren &) Afsar seren i Ircer B awell dw A araza wen arad & B Siat o Jpen o sara 3, 33 a2 sl et e d
&l R IwEian odl wwef

a6l aep urep difereft @i rarer & @ s 6w difrfl g SP1? sardt spR @1 g ol §7 ol eo a3 adl wson agen b s dl 52 usi & e et od aed &) sa
il uiftperior 3 2mer oft aredy ot arad 3) Aot 331 Sor 5 ATor-29aTo1, Farfdeirer &t Hlar uz &1 ordt arsey; & TSI g b a1 &t orell, amu oft @l anEsy... (rrmor)

off seiifereifeewr aerasTa BiffrRn @ uz s 291 anad & at wfdens eft)...(cmemer)

off wstemer B & aoror weft ordl e SRaw, sadt i smueht e ot gt mféw) 3 wne emen asar & fop adl uz g2 S anceviie oft see RierRt aenrl St 3 & si
sfforct sfean anielt Sft A Sregea af 1971 3 ot Rrorer aif¥er ¥ <ft oY soalor 321 29w Bt yeror aidft offerct st aiedt Sft @ gaif wewe yorr ey (@)

3 JrsIen g R 221 a6l 2 S aaf Aidt 3 al @ 91, ag de, A At ard 3 ol ) cell of Tw B3 gt [ & Rretest 3az s Aseel off aellse ufSas St & g g
FepT 312 A g A sira 6t oft @ armaeeraser ordf & Afdver was-al ¥ wrarer & s fseft of w1w gt v uws aeis sit sbfea st awlanfEarerer aifde, ag aelsr afie shfiea
@lanfaterer ordf em 3 e swerert Son araar g v aga @ acitar e sihidea wlanfSoterar Sien dlen anfée, as wlanfaterer emy sectisier voixlt B amer afte amer &t 2mer gamdt
Rrereiifydt widfar A5 mer g1 89121 531 YR @1 wianfEeierer dont g3 en dfdper A 521 yoor A I amrcl I vaRucRt @i cer @ ot wfE & oY JsTa 39 a1 sw et
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off wierdsor war. Bis Aa (@lcisfa): sanufer sdicy, A amweft sdter 3t was aper yeor geor en, Rrerest Srara sma ol o sorfioyue fsen 3, Afdser fen ordf 3) The question
was : in future situations of terrorist attack, whether on military bases or on other defence installations or even on the government installations, who
has the final word on the procedure? Please do not get me wrong. I am not trying to point blame or talk about the Ministers being left out of decision
making, as has been reported in the Press. The hon. Minister of Defence very clearly stated that he had good understanding. He also stated that the
established procedures are set. I do not want the details of the established procedures.

My one question to you is this. In the meeting at 3.30 with the NSA, the Chiefs were there; you, as a Defence Minister, were not there and the Home
Minister was not there. So, it is safe to assume that permission was not taken from you before the decision to send the NSG was taken. You were
informed later and that is fine. You could have been in agreement with it. But as an established procedure, who has the final word on such terrorist
attacks in the future? Is it the Home Minister? Is it the Defence Minister, if a defence installation is in place? Is it the NSA? Is that the procedure?
Or, is it the Prime Minister? If it is the Prime Minister, was he involved in this decision? Thank you.
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R AXRPR Yol: 3AKDarg @t Aot b forw "dier’ St wiofor et 2 frar @¥eit? a1 gret a1 2 8 5 33 a6 acoreflor adte. weorR of vor.am.v. d@orn s it
21t 3 wer.amd.u. @1 ez gorrent arad! efty 51 ave &t fiSi art aww A an @ & fp Isrerst & u@E 8 a1 &, voma ¥ s 8 281 &, & gado A wemd &, fier sl sews A
G &1 26T &) 31U Uel. .U, 1 AR saEPIeRT andwarg ot 3ifu 38 &, dl a=n vet.and.u, @i e mft 2rsel & goror B fere @i 21safer @er ur 2@ & e @R gotren aradt
&7 Jrollaz ufae e of Srara 3 weal s ., Rig anea b are fafercdt sefeizr & Sl aar 28t off, somwfifera wruil 31 zea &1 o1 o diw 8 o) awm Rwr &%, Big
J1ga g1 fopu a1e @l @) 3! agol O e o o w2 396 37

G, HIST IRT 1 313 &Y BI-8IC Yol &) 281 3idt Sft o admen fr omie 916 dicft @ srercdt &t o oft, "small error'. sogior uear cdie @2 f&e=n en fas 'operation is over'. o
g steredt ot ariifes aa oft ast &Y andwardt ad gu 2, 368 aitast et srn afiz oft sicftardt wear w1,

SHRI MANOHAR PARRIKAR : I have not said that. I have said that operations will be continued because we suspected more. s @il & it i
feren, ameft diw a5 2mer ferem
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Aotoller Tl @ Epalt a1 i ol smoe;
oft e w1t efersta amren Fcifdeez Ris 3 s herfler gar g &, aa ... * o sfifdar a=il &i?
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off Fierer 7Rt @il ordl Jan Jidl o IyE i} of it &ll? @en as Jus wiu 2, 958 Il B Fu i Iodiol AT fpen @5 ver.vaLoh agl wend @3? v e &3 g &, s
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SHRI BHARTRUHARI MAHTAB: Chairman, Sir, those persons who participated in the debate have put the questions. ...( Interruptions) The questions
that are very much prevalent before the public is agitating the public. We started this discussion at around 1245 hours and now it is around 1745
hours. This shows the seriousness in which this House has taken up this issue. I have three limited questions to ask, which is actually agitating me
and also the general public.

Why the Air Base was so poorly guarded and the intelligence not acted upon? How does one explain the gaping holes in the security architecture of a
military installation situated so close to the border? Thirdly, why was there no unified command and control once the attack commenced? We need
to understand these three issues.

SHRI MANOHAR PARRIKAR : I think that the hon. Member did not listen to my reply because I have very clearly said that in the Standard Operating
Procedure the Army takes the command. In a mixed force, the Army Officer takes the command. That was followed.

PROF. SAUGATA ROY: Was not the NSG DG in-charge of it?

SHRI MANOHAR PARRIKAR: Not at all. dxzregrer sicrer 8, awiis st &...(mawror) a6 ugt & 32 amu el of ugw? & aorn &) g, #fiféex wlar dren 37 In terms
of actual execution, the Commander is the in-charge of operations. We do not interfere with any of their on-the-spot day-to-day decisions. There is
no guidance given for on-the-spot decisions. He does the job. When I said 'warlike', what I am saying is when spfi@Rw diz adt &, at that time,
terrorist incidents should be treated like a war. Si31 diz ¥ 31 &0 1@ &ler vas 12l 360 &, D3 & felifewe els2(dm 3 Fdioer ol gl arfdy; That is what 1
am trying to stress because a small terrorist group cannot defeat the Indian forces. Obviously, they will try to score technical points and publicity
points. Therefore, we should be treating such types of attacks as a war only. That does not mean, we do other things of the war. They have to be
kept comparatively secret and we should be unified in Command, at least, within ourselves. Then, the solution to these problems comes. There is
too much discussion and debate on pre-assumed information. You have asked me a question, but you did not hear me properly. I will read it again.
At 3.11, terrorists were inside one of the military installations. @& soriierer fireft) 3205 arg arez 3 Es wer A aen wrE?...(waemer)

SHRI JYOTIRADITYA M. SCINDIA: You have received the information 24 hours in advance. ...(Interruptions)

SHRI MANOHAR PARRIKAR: Please do not disturb me in between. At 5.55 on 15t January, we got information that four suspects in Army fatigues

hijacked a Mahindra at around five o'clock in the evening. This information was received at 5.55 a.m., that is, in the morning of 15t January. This
information was given by Brig. R.R. Singh, Tibri Cantonment, Gurdaspur to everyone including AOC of this Pathankot. So, we knew that there were
some suspected people, who look like terrorists somewhere in the region. Accordingly, all actions were taken to tighten the security.
...(Interruptions)

SHRI JYOTIRADITYA M. SCINDIA: Why did you not encircle the base? ...(Interruptions)
Frrotofter Farmafdy ! sa et sicf} oft @ Srara 33 S,

&€} (cuaurer)
off areiiee uf¥ase: e us & v amu eiter ugr srara ardf et 32 &...( @)
HATotoller 2y @ et e} Sft & ara Frasid 3 smost

... Interruptions) €, *

off Froitez uf¥ase 1 gorewt smefiic arcra & awiifes 3=t f&ar probably, they might have been inside. Civil Police were ...(Interruptions)
SHRI JYOTIRADITYA M. SCINDIA: No.
SHRI MANOHAR PARRIKAR: How do you know? Were you in touch with the terrorists? ...(Inferruptions)
SHRI JYOTIRADITYA M. SCINDIA: You are not answering my question.
SHRI MANOHAR PARRIKAR: I am answering, but you are not ready to listen.
HATotTolleT Jsmufer § aworotler aict Sft, amu 301 ar a1 @3, et @l @r 3R o &)

€| (caeren)
HAToToliRT Fvimufer @ Jorcht ardl @1 3e2 o &)
SHRI MANOHAR PARRIKAR: I will mention two points. The Army cannot be deployed outside the Air Force Base or the military base.

PROF. SAUGATA ROY: Why? ...( Interruptions)



AToToll=T FHMUfeY & 3mu ordht ardl @oT 32 o &) 3 S| Ja52 JATH BI)
€| (auran)
SHRI MANOHAR PARRIKAR: I will tell you. If you listen without disturbing me, I will tell you, Gentleman. ...(Interruptions)
AToToll=T FHTULeY & MU Io13 FleT Siard of B2
&€, (caauran)
HToTotler Ty ! 311U Jor3) FaTeT-I of 3 5l Yol YBT RN 3, IADT I Sb2 AW DY)

ot droilaz uf¥ess @ & 32 G2 Jvell KT W @2 a1 &) diel Aoea 3, st ot gft Gtddt &,...(cmure) disl Gt 2o allz eRwiRt &t war 3 @ gar fecisles 6t
Rt &) 3@ uard fiociefics @1 fvaen alar 8, as Breror A gzrar Rifder wfyer 3 Army cannot be deployed unless the State force makes a request....(cmmer)
3oaiol amit @1 gwr 3

SHRI TATHAGATA SATPATHY (DHENKANAL): Let the Home Minister reply.
HToTollr TR a=ll 31T P Psoll arbal?

off arstemer BiE & 2aemuly srdlew, B 2era 3 3m2 & 2@ an, A 32 A9 v Sierasdt Sor aet arn en, 33 A aal @2 don arsan &) 96l 12 @B S gU A1, OB ars
Rdroa firer &) 32 any 3 vl RAE an o 3) 333 AE Juee @ sk Ry St RAfR€sr & aig A, A Soll adasardt & afiz 33 3ddy 3 o BN an 3, & 3AB SrerTd oft
Jgal @ & Jom aran g This burnt mass material belongs to human male. It could not be possible to establish the identity of burnt male remains as
under reference.
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